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Title : Need for adequate jute bags for foodgrains in Madhya Pradesh.
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MR. CHAIRMAN :

Shrimati Sumitra Mahajan,

Shri Kailash Joshi,

Shri Arjun Ram Meghwal and

Shri Virendra Kumar are allowed to associate with the matter raised by Shrimati Sushma Swaraj.
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MR. CHAIRMAN: This is a very important issue which is being raised in the House. The Government will take note of that.
We will now move on to the next item.



